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SI.No. Name of High Court Civil Criminal ~ Writs Total
23.  Orissa High Court 43338 40983 83545 167866
24. Patna High Court 31636 60231 58777 150644

TotaL 2439709 1329351 1215935 4984995

Construction of Flyover over railway crossing in Katihar

2680. SHRI AHMAD ASHFAQUE KARIM: Will the Minister of RAILWAYS

be pleased to state:

(a) whether any plan to construct a flyover on the State Highway from Katihar
in Bihar to Jharkhand vie Manihari over a railway crossing in Gaushala, is pending

with Railways; and
(b) if so, the time by when the work would start, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN
GOHAIN): (a) and (b) Yes, Sir. The General Arrangement Drawing (GAD) for
construction of flyover over Railway Level Crossing (LC) Gate No. KB-1 at Gaushala
in Katihar Division as submitted by National Highway Authority of India (NHAI)
has been approved by Railway. NHAI will proceed with construction of Road Over
Bridge (ROB) as per Memorandum of Understating (MoU) signed between Ministry
of Road Transport and Highway (MoRTH) and Ministry of Railways for construction
of ROB on National Highway on single entity basis by NHAI/MoRTH.

Railway projects and operation of new trains in Madhya Pradesh

2681. DR. SATYANARAYAN JATIYA: Will the Minister of RAILWAYS be

pleased to state:

(a) the details of updated position of railway construction projects and operation
of new trains and in terms of implementation of expansion work with reference to
Madhya Pradesh as mentioned in the budget of year 2018-19 and as announced from

time to time by the Minister of Railways; and
(b) by when each of them would be completed?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN
GOHAIN): (a) There are 8 new lines, 5 gauge conversion and 26 ongoing doubling
projects falling fully/partly in the State of Madhya Pradesh. The updated position

is as under:—

T Original notice of the question was received in Hindi.



